04.04.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 42

DIVISION BENCH- III

HON'BLE MS.JUSTICE PRATHIBA M. SINGH
HON’'BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourté

Meeting No. 1669 92 0249
Join from a video conferencing system or application
Dial:

dhcvirtualcourt6@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M - 04:30 P.M..

https://forms.gle/LszUZHy9YMBfTrAu7

:;Irfll\l\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
39 CM APPL. 19603/2025 BUNGALOW ROAD JAWAHAR NAGAR KAMLESH KUMAR MISHRA
In W.P.(C)-1973/2022 HAWKERS UNION.

V/s COMMISSIONER OF POLICE AND ORS

OTHER DETAILS OF ADVOCATES:
KAMLESH KUMAR MISHRA
(KAMLESH.LEGALAID@GMAIL.COM)(9582388509)(PETITIONER)

SANTOSH KUMAT
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
NORTH DELHI MUNICIPAL CORPORATION(CLO-NDMC@MCD.NIC.IN,
RAVINDERCLOMCD@GMAIL.COM)()(RESPONDENT)

KAMLESH KUMAR
MISHRA(KAMLESH.LEGALAID@GMAIL.COM)(9582388509)(RESPONDENT)
RAVINDER KUMAR(RAVINDERCLOMCD@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6
mailto:courtmaster@pmsingh.in
mailto:courtmaster@pmsingh.in
https://forms.gle/LszUZHy9YMBfTrAu7

04.04.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 24
HON'BLE MR. JUSTICE ANISH DAYAL

1. CASE MANAGEMENT/ MENTIONINGS SHALL BE FROM 10.30 A.M. TO 10.45 A.M. AND FROM
02.15 P.M. TO 02.30 P.M.

2. MENTIONINGS SHALL NOT BE ENTERTAINED AT ANY OTHER TIME.

3. PRESENCE OF COUNSELS FROM BOTH PARTIES IS NECESSARY FOR MENTIONING.

4. SUPPLEMENTARY PASSOVERS WILL BE TAKEN AT THE END OF SUPLEMENTARY LIST.

5. DATES AT JOINT REQUEST CAN BE TAKEN FROM THE COURT MASTER AT 02.15 P.M.

6. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO cmatishgoel@gmail.com

7. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH GOOGLE FORM
WITH THE HELP OF QR CODE, OR THROUGH THIS LINK

https://docs.google.com/forms/d/1LT2a-FlYaOwRtiLpk2n6md7Emm8QowmeXwoAOVRCtHY/edit?pli=1

AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX.

8. CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl2

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
93 CONT.CAS(C)-1636/2024 NARESH KUMAR GUPTA MANISH TANDON

V/s ASHWANI KUMAR

OTHER DETAILS OF ADVOCATES:

MANISH
TANDON(MUNISHTONDON@GMAIL.COM)(9871224928)(PETITIONER)
NARESH KUMAR
GUPTA(NARESHGUPTAFARIDABAD@GMAIL.COM)(9599234041)(PETITIONER)
ASWANI KUMAR(HO.HRM@UCOBANK.CO.IN)(0)(RESPONDENT)


mailto:cmatishgoel@gmail.com
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12

04.04.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 28
HON'BLE MR.JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

:\Tflll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME | OTHER INFORMATION
FOR DIRECTIONS
75 CRL.REV.P.-485/2016 AASMA RAJESH KUMAR,
CRL.M.A. 11126/2016 V/s JAVED MALIK &ORS. [SALEEM MALIK

OTHER DETAILS OF ADVOCATES:


mailto:mahendra.kadian@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13

04.04.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 22
HON'BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail.com

ITEM

NUMBER | CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
53  CM(M)-3774/2024 S KULWANT SINGH VARUN GOSWAMI
CM APPL. 64986/2024 V/s RAJNI SANGWAN
CM APPL. 64988/2024
OTHER DETAILS OF ADVOCATES:
VARUN GOSWAMI, NAVEEN
GROVER(VG_ASSOCIATES@YAHOO.COM)(9810117465)(PETITIONER)
VINIT(VINIT@ ADYANTLEGAL.COM)(0)(RESPONDENT)
HIGH COURT OF DELHI REGISTRAR (LISTING)
03.04.2025.


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

